BEFORE THE NATIONAL GREEN TRIBUNAL, (SZ), SITTING AT
CHENNAI

Original Application No.138 of 2022(SZ)

BETWEEN

S. Baghya Lakshmi,
W/o. Mr.S.Ramachandran, 5/63, Muthugoundanur Village,
Kinathukadavu Taluk, Coimbatore — 642 109

9884422695, taaurs@gmail.com

V/S
The Director,
Department of Environment., State of Tamilnadu,
No.1, Jeenis Road, Panagal Building,
Ground Floor, Saidapet;
Chennai — 600015
And 9 Others

LIST OF DOCUMENTS FILED BY THE 9tt RESPONDENT

Sl.No. | Date Description of Documents Page No

18 01.11.2020 | Representation to Dept Collector from the 10th
: Respondent '

2. 23.03.2021 | Notice from RDO, Kinathukadavu to the Dist

Collector, Coimbatore 2.
35 16.05.2022 | Consent for Operation given by Tamil Nadu

Pollution Control Board the 9th Respondent ’{
4. 02.06.2022 | Order of Approval issued by the Asst. Director of

Mines and Minerals 7,3
5. 08.12.2022 | No objection letter given by the Muthumalai

Narpani Trust to the 10t Respondent : 3 |
6. 27.12.2022 | VAO Certificate with Chitta and Adangal g >
. 09.01.2023 | Joint Action Letter from the President, Sokkanur

Panchayat along with Letter of consent from

Kinathukadavu Villagers ,3{

qk

1
Dated at Chennai this3 day of Jan, 2023 , %}\¥OJJ\
Counsel f0r'9th Respondent







0

01.11.2020

S/l suiwmes  eeyewiLi,
2/16, s sy @moi,
B SSHIBHL 6 HTeVIHET,
Camuibyg g - 642 109.

QUBIBT:
2 WSl amirey’ Awir e,
Cursitenéd smendbe,
GesmuIbLg gt LOT6UL_ LD,

wHIBGAW  gowir SICUTHETH S,

b6t GLof3eseutrL_ mﬁ]mn&g’;_q)‘]da Q1Y NV 3 o T  O\&FmHgLomeT
Lehemg [Blovld Qemésaseniv &IMoGH 60  &FirGsu o1e001,444/1 part-s0 o _sfergs.
.@{L'BQ") blevwmeng  eflsusmuib Q&u'_lsngrgrj}@ TBDBSHTE 06OTHHTEID, - LiTen
AT P STEWILILIBGOUSTOVID,  6T65T6n60T B 2 siemsuirmerfies & BILSmSH
ugnwrﬂﬂugrj)@ﬁ), ﬂrﬁlasmﬂsﬁr QUTDEUTH T SHH BB TEB6LD GromLig 'vg;‘la)gr')g)‘]sb &6L
ol e Niugnhe BWT  JaNTE6T  Digming)  oefos CouewstBas) Cresr.
Guoby G0 500 WLt smpemeisd GUGLysCTT, - LBTSTET
Hetrevmmaies Ger, 2_WeIWdHs, STPalpss e SUSCTT hmib B Blemev
agg;ngrﬂ&m SIBIOID  B60eM6eV 6T 2 gl oeféaCues. sTenGey oulm
DIUTH6IT  6TEUI8 S, CBBmI. @S0 60 Gaunmmfl - BLHS  Si@ing)
SielldbGbLg  1lseajb SMpenoujsir Gl (B Q6T Gmer.
10léss  Besins,
Blugse
SMIB6I  SLPLIQHSHI6NT6T
' J@.\“Q\ Gag ~~
(orL&MeMWpHSI gregsin)






)

EY VT Qupsir
Bud.CufCsei, by lae wrel L g flgsmeai,
eu(heum QL mi” fwir, . wreilL. ou S gyelaust,
fonsgssrey. ; CamuibyGg.
5.8.6T60:252/2021/ 2, 1 BTeit:23.03.2021.
oy, e : g
o Qirape - saflomisEs, . éirrlﬂlﬂéiﬁlﬁ@tf*‘f"' - ergrremepsat  whpLb

.. Boreued wowt . QeLQUOES - GaTwbUSETT wWrRLLD -
Lot T g gissle) Lt - Cergsgunt #lrmod - Yo ey
Lo T444/1- Gperoaulsd  Qurssioriy 4.60.5 GansGLi
- bpidyerer uler wfllled 2.42.0 -QamsGui uptullsd Lol ()b
ﬂ/mm@urrﬂ’rmn&# dyrowemri e FloeusrsSari
- engmamanset whgih Srmeash wenr Qi QuRss @
Gésme 2 Mo “Carfl elaremidsgaters - gfldms
sLINlSEILCLE - st ey Qewigleterg - olémes
swiidlgge - QsrLiurs. : .
urienes : 1 ellwafis@Lni 5/0u. g QausiefmN sgimea
ik Sbswiauir Gasmalled GHTLL 1, umsomiug) oyighaed
. STRTUSUTS Logyy Eret-06.02.2021
-2 A@.rrgar el L gy pusst gy Gausnsm eyl
[preit :18.01.2021,19.02.2021 ,23.02.2021.
3 uwrawiL oS Qs [5.5.06mr 198/Eaflon,/2021
e, 16.02.2021 @alaigiainssSnG Somids Quhp

[BT61.24.02.2021
- 4 Cerssgnr sy’ 6 waingsmesut geuissileat Slp GLb
mrer.23.02.2021 :
5 Gerdsgmr dymw Hiaurs gaimunt gfléma
I5T6i1.26.02.202 1

kdkokokkkokk

strmmuggmr Lnfram_.'.t.th, HomggisaLay aulL, Qsm’s;asgm'r &lymo, ysu et 444/1-
Qmmrmmuﬂm Giii i uuu A.BO,.Sui.Q_;ﬁnéGLr'r urlyster LU gnﬂuﬂsﬁ 2.42.0 U.Qem&6Lir uptnils
&/aur.Quinsieriéd) '_ élmrmmﬂ.sm Beusrgdleni 10 SWIOSEEHES — STEMTOwaHSET Wi
lymeusd Loewt Q@dm@h@éa Gurfl Gssms o M Camflug Gamiure, uriema -1- g
2-Q60  sTEyLD Usri wmisse arlCuhnsmers Cgrfhg), Uity -3-Gsd SUEMILD LomeuL L
%uéiglgmmmfr gmx’r&_siﬂw’r spgsdler aundors oflsms Carriul L smers QgrrLﬁgbgj,
o ghlsamauener :lﬁlsi'r?m@mrrml LT REL:Ah

_ 2).}um'rsﬁ_>m~‘1__j@sb - &gy - F.waflseont eauaifar QLGsumenT  Logyallsd
P SEISEaemTL gTiT, ,Q&w&&@m’r dlymogdled yo  eowt.444-@sd areflPSEITTy  ginirsEsss
Campgwrer (il ursnmenw leily.. Coug sz auwsss Qs Qudsst  pL g
Qlestrenr Bleirom g SR, 9|hg UTeMEG Wlsaylh SIGSTOWUTE STRIGETS) Glilmiy efsst,



watm ypgd Bl gimeramuuiCaCu Sivwbgieiarg eswoun, e Wla @mm’rﬂu STENT.662,
G ugdulan Gellmiy  afp SIOWESITATE ereTayL, mg@rrm’ra;mg efluemu Wiblaefled
(Wegeuginh Glgersneer Logmiss g,rmf':r BLlu Rererg sTemTyid, Guiduie wFKigeT MM SGID  ohS
LETEMEMILI & E) Slievbgiaren g sTeureYLh, Y T LT meniLIE:
anhlgid QLIPS &lemmgies(gsLo, LMmid cﬁ}mmjas@m ik gisTeme) n&nrmlb, urenméis; Gt
uGESley i surrfl (Lyev e16mT.626) Simwbgisieng) seraj, 2186d oyreflevt i Ggésa; SOy yenenriud
SLLOUC Qetongs  stevrayth,  oydlsd Bt5d Camidlystong) srarey, UTEIM &S .."Qbf‘sa'rq;n,é,élgum, 15
ourflaet o.atargy ( ye aomt.427) dlpde LigHugo, Frourflset o_eterg yo eromt.442 eTeuréyLh,
@s B surfsert Siemwbgetersnsd  fruresr ugdlée Wmeayd Lwet e;si?sirgrrers B&Sng

TR, 9Ib& uTemEnW 2 ML SST @ihs i arfleenw, & Code SO gjememriyh urdliy

QMLWYD eereqd, @\Es Ot wykismer EuSlgairerr efeuemunn Qg Clssméming &£ Cmimb
sraraid, Glogih v stemr.428 Qi ssremevudled un&ﬂmmp&@_,glmfr&@gs@ Genfgomer u Geusriy
nmanh - gimiodaiuQatang s, sysbeetmon sietpud @emamrésasiii Gatorg” srara,
L@ ey LogmeTTILD lﬁl-as-g[@asmmmﬂﬁi o_ﬁrmw "s‘ra;r_{mii:, gu‘ngjurrsbms‘mms_sml_&@th ‘-QUW@Q]‘
&l 10 gip gpith Glaettmgid urrmmuﬁlmﬁr oy mmubﬁxu::;;t;ahﬁrfgj. S| Seurired :@lmﬁﬁiﬂ?viﬁiﬁ'qﬁ]@jﬁ'
THEGL Gurys emsers Sevsrresstigii, g&@@mm;’%@m@mﬁ@m SO0y symemrassigy,
Guiutg - smilaih, o ater i eurflsseflgh, i UTEG! Seting i @smm;:r,g;'-mﬂ@m sTeTT QL Qudt- 0 8
Ggsrsmer  Lormisst Sivedgin B ubmréGmpenw &@élg‘g} yriset  siihg) 651 . ersereyih,
Bgerme prises museee G 2 st shasamen i, SioLeutt eremay, ( sybs
Bsdled o wrsn amnds @ empy Aemtg Qs o) Whgiumn Wneat Csrais
UGS s oymaramioudsy 2 616G eT6oTayLD Qgrﬂmﬂggj, fa:@mnh Slsutraet Cfipuires :urrfrmsuuih;(h
JbE LTmmmw o L &e Sigiod) ojaflée; GoustiTLiih eTevigy oy GaLicheur Logty oy6iflGgustremmir.

3)@zmens Qsrfbe ari@uhm umfreneu aé-@nﬁ ST g _él(r;,_.mr;és&"r @mﬂﬁsg 18.01.2021

el G GaLemerst g, &lﬁ'uﬁé]sﬁ 6TRIm6T oauflsh 'a'srmﬂ(y)glgj fried .gléufras‘@és@'.éémgmnm

repanu Gleulle Goue maugg) shideé Oese Quhdless m kg Clastrendi (efrerrg) erarayh, b
UTEOMES il (@pudminy af(hiaeir AGEGHD infgistars ster
LosisEnh e omeld oaterer stesteycl, ik urrsmm‘ sl s
6TGT. 626- @6 gla‘mﬁn&as_tlm;@sfrarrgﬁ'-%"rs&r'mih m,rbmxm

Qimwbgistengl stareyh, oks sl 1B @1 e BEUESTE Hhifigiid s = i ,__@‘5&@
it aedae Bleab uugdtmsts o-shoTgl ereoud, s dle B . saflé

Qeérrsuv‘r(ﬁ\sr‘rmg;u stevreth, @\umepth [ @& er5ih g;mmfsgm'm'gr mum{lb, fn@uirgl oty ﬁlm’r@
Qe eterg| ereray, Clougmeudg seidetn Cungl sdley i GLevLw, fi L gieerh
sheownwrs urdlsaiuL QUMY 2 66T g sTeTayLD,( Guaug " gREML. L|6u 'Gfﬂft;427k7ﬁi;ﬂgiﬂ@l}i-

TETRD, odmih  g@elsd Ll () SUSTITCIL &Ll s‘nbésm(Bm-~_i@1&ﬁ)mésesﬁﬁl;(§jﬁf’fdﬁgjj" ei‘é%r’mm,i‘mm@m



©

Gomaflsd g, Bls” ymarmuodls o srarg) sara, QU wEEST suflunr’igmare Carellanad
sdfigud, abg U@ Qssdunisst samau, smGu sepsh Hairss Crnpwres urimeud’ 6

s urmpmw 2 mds sgnd onflés CumiLmb e oy CeumemTa  STpanLOLL 6

G]g;rﬂmﬁ],é,g;_és@ésm’raﬁ]@mrrm siemeyid, Guah GeUlGiy ugdsst utmm 2 midEh G gl kg
&lomt 150 'Lb'lit@é&@ﬁﬁ QimwEGisTergl sawa, Gofuly uTsmmEmL 2.WLEGD Guraggl @ euiimiy
mrréla;@gm QU@mmmﬁlsu urgliusoLsunirast stameywd, Glgflalgg élL_l_rr 2 arefllL gy euemrissneTiLh

§ ), Gmgmm, GLDlely. Qurr@m surruQumm]mm erasa@mr mnnLé]gg)mmmrr Syeuiresaflest
| ﬁlgﬁﬁj]ﬂ), é]mggja;asx_m eauymi - @m;ﬁ]u.lm Gerésgi leIlTLé-]S@LIJUl.L. (P S515.8 6] 6WUTL G
SyrngHs, L sTéw. 444/1 Qp.aremeoullsy Hlpsumeri. Qureteritéd ds'l(‘.?nrsmml_ oTeuTm L{,}Umrrensa,eﬁlgn@
Sm.sreflpsgmmgar Lonh Surg wsar HCmriGurt oy @maflLoh GEs g

GSFNS @L’Jufsgilh Clupm 10 gyeiBsEHSE 2.42.0 Gan&CLir uriuarey o ater Allsd ssGard

m;nggju) 3 g&&r -urtdle—- e g.;,suﬂl_ JimuEsal  GSsms o flon  GQup srigeflL i
mﬁ]suursuuruﬁ]g,g]mmmrr sTEUTaYLD, @g,m@ %LG&UGU)GD‘UT Osflelgs grgear, waldgLon,
TMoé e e urrasa%’lmsm_mﬁl mTweTTETLA, Coourrsy, wHmId uresiClTwemfluh  saTusTEsT
| m“"zgng gsmmsurr sTeTm  (pemmudled gsuﬂtu@aS@ QY-Goumenr wg geflggiaTargmsa,
: @suaﬁ]smn Qsriiurs  Crfle Qoaip ynssmAGMS - Guoh Qe memir Gurgl, Gulmdly uGdkser
LMyt Qgsursmm wrEsEsn urdliy gpuLrs wmslld  sE6s @l Qaueflall @ (PEDIILITES
eflwtamridiggiotenert sTameyth, Guogth 500 BLLpsE  Cued eeter s@lumsmr 2 LCwTsHn
[Hlsmesuuflst a_snsrrgrrgum. Beatsar  Qempg sﬁl@aq Quuinist  sryewmors oy GaLsmsoy
Csfsllsgiateamit srsm'mm (Bmguw oy Fulled Gutrgjmlrm supomsTld  @sbaumSlmiLgmsyih Qr_r,g
Iﬂgjsusurg,élm@ @g,gsmas o o eupriEh U &gl @m%mn_eﬂss@ GUITGILOTET Qu(HLOMGTLD asL_@m
- STEUTEYLD Glg,lﬂmﬂggj gmﬁl&smaa s glatermi.

l 6) Gmmum Qi x6ir QgmLirure surruﬂummlmm Glamsesgmr &lymo  fireurss cg;gummﬁ
gu_f)]asm&uﬁlm Qersagu Ermo, ulLr st 1617-Gls o ater ysy sromir.444/1 QE.srameullsh 4.605 :

W.Caps6Li  urlyrerg &lymo g&msnurrmassrﬂmuxy. Suwremfl wser  H.sreflipdgirmgs
STEUT LIRS g:r_{,,gg,,,,,_grras urSShutiu Gsterg m‘ursum wEsrrisaT Guhsaui. Y  eraureafls)
a60Gaumfl - Loy b e Wil gjenwée. %L.GG‘UGU)EUUT Ggitlalggiaterert sTeuTayLd, Gloip L
srsmmﬂgnmm &Lﬁlﬂi@ Clandle g;m& ug_r]m(Burras@ Lis0  6T6uT. 427-@611 - uirTleyl,  Sushdley
g]UGiLLIDLDGUHZ&@ Lj6p 616m7.626-@)s0 mmﬁu.p.n GuopasmiL QTS YOHGUITEE e eTeuir. 427,626 ~3)s0
2 siter  urfuflsll@is 15 B G Qausllele@ Uy srewi. 4441 Qp.sramaullsd s GSgme
2 fhoth Gamfl eflewramrinféas i’ Qsistsmaab, yo aar.ddd/1 Qp.sramauls Gdsms o Aot Carfl
nﬂmﬁmﬂlﬂﬁgﬁfm@ﬂﬁmﬁuna garaufl Lrgd YsoH wrSHCNtw 91 gdledliy Qeu‘;tui:uf.t.g
sTeuTeLh, g&t@eums-m Qafallsgieter Flm.rregst &/Quymuésidrat satuaifln ys stouir.444/1




G, Wopgih  Dieselsd UL euemiiny sa L ehaerGeu Slsowdsnul betengl eTareaub, whm
(pégoamen st Gsrelld o srerg STEUT LD, CamallgisE o dlsrane (&0 @lm; QUEMIT
@uirggiod et m@um_l;zmaarres Qlergurg O oy @@iuniast saraqs, shfab e srar e SMEOHEDL
ousitiiL) oiflsione o sterg) sraTeyh, G\searmed STOBEL SEESG! aueTTUTTeED Lrgsitiy @b
STETOLD, SmsuEenL sat 2wl @@ gjumulh 2_6Temgl. 6oy & . Agjmfrésé‘n Cmewras
Smaul @ Gwﬁ;un} UTEDEDIL 2.60L- &8 imundlss Gmm'n_.m 6TEW & Clgi

4). Qariig S @-rrger a gl 7 putrest gieflgs 19052651 i iggedleD,
Udgissaemi_grl, Cerésgnt &rmogdd yo  eemt.ddd/1 GIs. srensiflsd M /S.Qursiretrire &)
EGyemevr’. (L ered)  sreiUuT AT S. asrrsrﬂ@g,gmrrg, SHBeamirgLomir, Sy A
Llgnkgwmar wiflew GSsmeas s ursnsmw Qe Cleaip sneusgl nidgd Qedaayh hhh

dlrefr gmudsan, wwuhdset oSG euElstrmeuri 6TETOYLD, b urrsmmés@ e iy srriissir

uartensr @pulliy eSBiaet eparm Lyt Simwgieterg stesrayd, ma‘u‘aﬂbwnfr-gmn&sm@ il (h
thler @enevoriny eremr.488 Qsarynghe mruésidre: s‘rsu’rumrﬂs‘u‘r 6131.@ -iblet @ma‘n‘b‘i’ STen.662
Groies u@ﬂuﬂm u;uﬂ@uu WG et - Gevsworiiy eresir389 Siemobe eireig j
@g@mmﬁnuﬂm Qulurrassrr gm&mmm STeuT . Qg,rﬂmmyﬁg@ - 6TEureuLD; .

HCsagmirgiomt g;mnm@ab urdGuiuce  wifl  stugrs o i Meh (@i
DL CrLsmenr Siegi Qam@ggjm(.‘?mnm sTeayld, Slpg GG @mm‘rggxmf‘ :asmm; HTBIgSITG)
eflouemu pyiflaeflsh PWiugih Qseremer whmesst Smeut Q;L_UUL_@mmgj sTeuTEY(D, @mm-.--g;mm,s@m
Qlbg urenpemiug snil Sirer Sieniafgiateng) 61U LD, Db 5 uns‘mmmméﬁmnﬂmm ‘%@meu Heworgyiih
Lofmith &lmmja@m Slsowbgisterg stemayh, urrmmésg Cuhe UGSl jﬁrmmﬂ . Siemwigistearg)
sTATRYLD, Lo eTewt.626 Sidlsh grdlat i Csda SHOY Siemewrth esu..um.@a’mcr@ sramayh, 9iHsh
Fosd Gomdluerorg seamay, urenpéE Gehe unsdans Braurfesst glmmﬁ,gxafrmgmﬁ e
uFglag laad LuggatsTsne Baédng aarayn, Bk UmEmnmsmLL a._sm_ggrrsu @m,z fireurrfles gL,

i Caée sy Q|6METOTUILD lﬁ]esmm urdliy  oeniuh STETOYLD,  SISeuTITeD e'rmmr mm;ﬁlgum o_6T6I

10000 Glgaisner Wik urdliy gL wth sTaTeyd, @Es Qgettenarr wifkissmer ;smlfilgsrrm mﬂm&nmm
Gleig Qasnsumg(_gese‘;l@mrrm eruTeyLd, Lo eTeutT.A28 Gm.ssremeuudlsd urréseﬂmml_a'rlﬁ] g[mﬁ'as@asb
Gerhaorar  w esemitiy anmum g;mmamum.@armg] erétreyd, o &I
Rt GemersLuc Getorg-samad, LR ey’ mmarru,uﬁ iflg -
I T T 2.60L&@GW Guarwgl -siorir: 10 g~ et
QUG 6T g5| 6TOUTaYLD, SISITETED Djeuiassi [ﬁr‘r 2:70) g ) sr@a;- R
Appgimond: Seomyeefignd Brandg swgiurs @a‘mmﬁ;g; ﬂﬂ@Lb et
wmiser gmarggid B upprécmpoy sidds mrrmasm g WG Hewa ‘s’rmu@m sTésTeyLh,
Psered  [HrisEsD aisehSE dat o ater e;sgé]uﬂm@u‘a urrﬁuua‘m.mrrfrmm aretreyih,( b
DL SHled eng mrrgm sueniulled £ esmhmy Gleeri Glesrrsnm;@és@m) s’rsm'mm @ggjmmm (P (5EBETT




&)

G5 ssmemevuflsd esm@sumﬂ @g;g;mea 2 flugdlne olemimmilsgetorg  sbuigorse CryresGeu
Qgrﬂsﬁ]asasum@mmgj TR, SIS Urdsmar aurrs amauls QL CFusmETT @lsdemey sT6oTeLLD
&gl 91 ,g;uﬁlaﬁluxﬁlsu &EUIIUBL ellsemsy sTarayh, 91- aflelliy Qe gtmenr st
Caeip Qe g1 GaLsnemr Caig apsh geflggsrermi STERLD, WRUSGTTTSET )1 Causmen
Qzfallggisier ye stewt.444/1 -Qeit gymaysier gyre Unwburég arflssflsd 9idls wa Quiiy
suwriseflsd W QG wmyrTarg alausin yiilsellflmig aurflller euflwres Glersbgoid srserayLd,
Gugd sumfluflsd- msm;p&&mutm&mﬂsu Lm_OGu) B Camign aumflulls) augmLih Qupaugid fir Clesisung
sTeuTayLh, mmﬂuﬂm @mjaca S|SB SLILIL H6ior g@uumsm uweordy ElemeoulCaGu o sirere steureyth,

@uumsmsww @m@ SiUBSS” Gausmirud  sTawTayL, &Lks 13.03.2020- QL0 HITsTeNTm)
Q&lrasas@mr ey &) msurmg,élm guma&snﬂasesum_@mmgj STEUTOYLD, 9 SH60ITeD surrifludlsh
msmgaestrmwsﬂﬂm L@ Carisih s efleugmull uwsiurC PéE Uy sTeured, eumflufledlmig
15 Qe Qausflal’@ ssd@eumf Gssms 2 fugdhe dararitss o e STGUTLICEN 6D
mmﬁ«S@ urdliny sppuLmgy sterayb, Gt QyLGeument Gsflallggiarer gsmyiss eLPGYT! [SLITER BT
Gy @@Lhusmﬁ& EMTbSeuitaEet sTarald, WEISTTTEeT Qerpg allmiy GeugnSer a*,mrsmmrras@m
2-Causmenr Glawigisreneriv sTGuTeLh Qe flalgg g,;uﬁlassmes srllggerermi.

T Gay, @G meTanLuTled Lmismeu-1 Hib 2 srgmh gyt GeusmemT Lognidsseifled
G]gjrﬂnﬁléwum.@mm SOusmemunarg  Guhuy  Hysusrsdart GSsws o flun  Car@
ungdledlmig 500 Garamealne  siiumed e otengrs  ean Huaimg  Semevsuir Blo &5
Caflelssiu arersreun, unimea -4- B srgn spssdleaTg suTLIGlunQeTer  2agml Sl
sowuflar spssdaiupun, usd sTenT-6-@leh srgmd Armwo Biurs  gyguafler Sifldenesuilest

:y.uusm_ufﬂgum urireney 1 Ln,rnmjm 2 esrr@um spguisefleaiuy  wrlGuimeier oy Coumemn -

OZISHEMET ST (ETHLIR QG‘(UU.IG’OKTLD siTuemGud, Guipuy Bpeersder @ﬁﬁméﬁ 2 flwd Carfl ya

: mmmnrm Lj60 6T, 444/ Cp.armasE Cgndld grs UmbGUTE S Lsy sTeur. 427-@ed currrﬁaa@,m :
" Guhelsd ,gma‘.ummcurws@ L6V 6T6uwr.626-@sh mmﬂ&gm SUPEr®H élmjtssuﬂm FQI0s aildlsat 1939 T

@su m@mﬂﬂsmuul_(amm o fl urgsmiy @mLQmmﬂsﬁlLum_ CausmiGud sTavrm ,rﬂug,g;smm&aﬂm
Slig L1 uSled Gurfl Gssme 2 b frug:rmas BLagsme Glopblsrsieremd eerl ufbageor
Qe lCmerr. :
Qemewriy:Qgm. inysnL_us S UGBS 6T
SRISET 2_TTEPLOIGITAT,
.\,b\!y\

suLLmC i,
St gisaL.a).

\Q)‘

32

‘ag

SEmmImEIEL






TAMILNADU POI.I.UTION GONTRBL BOARD

Category of the Industry :

RED

'CONSENT ORDER NO. 2205145226700 DATED: 16/05/2022.

PROCEEDINGS N).F.3744CBS/RS/DEE/TNPCB/CBS/W/2022 ‘DA;I’.ED: 16/05/2022

SUB: Tamil Nadu Pollution Control Board -CONSENT TO OPERATE - DIRECT -M/s. POLLACHI
GRANITES [ROUGH-STONE AND GRAVEL QUARRY], S.F.No: 444/1' (Pt)., SOKKANUR
villageKinathukadavu Taluk and Coimbatore District - Consent for the: ‘operation of the plant and
discharge of sewage.and/or trade effluent under. Section 25 of the Water (Preyention and Control of
Pollution) Act, 1974 as amended in 1988 (Central Act 6 of 1974) — Issued- Reg.

Ref: 1. Unit’s OCMMS application No. 45226700 for CTO-Dlrect Dated: 03.05:2022.
2. 1R No: F,3744CBS/RS/AE/CB8/2022 dated 13/05/2022. -
3. Minutes of the 243rd DLCCC meetmg held on 13.05.2022 (Item No: 243- -08).

CONSENT TO OPERATE is hereby granted vnder.Section 25 of the Water (Prevention and Control of Pollutmn) Act 1974 as :
amended in 1988 (Central Act, 6 of 1974) (hereinafter referred to as “The Act”) and the rules and orders made there under to

The Partner,
M/s . POLLACHI GRANITES [ROUGH ST ONE AND GRAVEL QUARRY]
S.F No.444/1 (PY).,
SOKKANUR Village,
Kinathukadavu Taluk,
Coimbatore District.

e o

Authorising the occupier to make discharge of sewage and /or trade effluent.

“his is subject to the provisions of the Act the ru[es and the orders made there under and thc terms’ and condmons mcorporated

{
wde: the Special and General conditions stlpulated in the Consent Order issued carher and subject to the spccxal condltlons annexed.

This ICONSENT is valid for the period ending March 17, 2027

CHANDRASEKARAMS‘%‘:‘:’:;?::‘::::&@“.%"&’;:‘““
District Envlronmentnl Engineer,

Tamil Nadu Pollution Control Board,
COIMBATORE SOUTH

To

The Partner, .

M/s.POLLACHI GRANIT .§ [ROUGH STONE AND GRAVEL QUARRY],
No.24/1 Alagappa Layout, Veuk'ltesa Colony, Pollachi,

Pin: 642001
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Copy to
1.The Commissioner, KINATHUKADAVU-Panchayat Umon, Kinathukadavu Taluk, Coiir_lbatore Dlsmct
2. Copy submitted to the Member Secretary, Tamil Nadu Pollution Control Board Chenmu for favour of kind mformatxon

3. Copy submltted to the JCEE Mumtormg, Tamil Nadu Pollution Control Board Coimbafore for favour of kmd mformatlon'. e

-4, File
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- SPECIAL CONDITIONS

This consent to operate is valid for operating the facility for the mahufagfure'of products (Col. 2) at the
rate (Col. 3) mentioned below. Any change in the products and its-quantity has to be brought to.the

notice of the Board and fresh consent has to be obtained.

Sk o Description : ‘ ' Quantity Unit
No, - : y Lt :

Product "Det'ai'_ls‘ - ‘ . | ;;,. o b
1. | Rough Stone (Quarrying Area 2.42.0 Hectares) | 352210 "~ | Cu.m/Five Years
2. | Gravel (Quarrying Area 2.42.0 Hectares) ~ | 30618 . Cu.m/Five Years

This consent.to operate is v:lid for operating the facility with the below mentl ‘ ”d,}pcmii't‘ted- outlets
for the discharge of sewage. irade effluent. Any change in the outlets and the quaritity has to'be
brought to the notice of the Board and fresh consent has to be obtained.. et

Outlet No. |Description of Outlet - Maxiinhm'daily=d-‘i'svcha‘rge """Pldi'n{;bvffdisposal b

Effluent Type : Sewage

1. | Sewage 055 - | onJndiistrys ownland

| Effluent Type : Trade Effluent =

 The effluent discharge shall not contain constituents in excess of the tolerance Limits as laid down
hereunder. S . R ‘ 5
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(S |Parameters Unit  |TOLERANCE LIMITS - QUTLETS -Nos
No. . Sewage  |Trade Effluent i
' 01 T : ;
ghe (el i1, J|pH : ; ' 551t0
, : . 9
Temperature oC. -
3, |Particle size of Suspend: | |- | nci e s
solids : ; . : o
4. . |Total Suspended Solids my/l 30 ' ; U dle A
5, |Total Dissolved solids mg/l < s ol AT
(inorganic) . g ;
Oil & Grease |mg/l 'v -
7. |Bicchemical Oxygen - |mg/l 20

Demand (3 days. at 270C) :
Chemical Oxy;:en Demand |mg/l -

9. |Chloride (as Cl) mg/l s
10, |Sulphates (as SO4) . |mg/l z
11, |Total Residual Chlorine ~  |my/l |-
12. |Ammonical Nitrogen (as%N), mg/l N

13. |Total Kjeldahl Nitrogen:(as |mg/l -
N) '

g ' 14. |Free Ammonia (as NH3); |mg/L. T

15. |Arsenic (as As) edmeglil e =
T 16. |Mercury (as Hg) " |mg <

17. |Lead (as Pb) [ |mg/l. e

18. |Cadmium(as Cd) . |mg/l - ki

19. |Hexavalent Chr-/mium (és mg/1 MR
Cr+6) - ; .

20. |Total Chromium (as Cr) : m gl i -

21. |Copper (as Cu) ~ L. |mg/l -

22; Zinc (as Zn). a : lr-lgllu -

23. |Selenium (as Se) mg/l VT

24, |Nickel (as Ni) g/l -

25. |Boron (as B) " |mg/l -

o| 26, |Percent Sodium % -
27. |Residual Sodium Carbonate '|mg/1 b=
28. |Cyanide (as CN) % mgll |2
Y 29.- |Fluoride (as F) i mg/1 Y

30. |Dissolved Phosphates(as P) |mg/l - -

31. |Sulphide (as S) mg/l -

32. |Pesticides mg/l : - »

33. |Phenolic Compouﬁds (as mg/l - '
CG6H50H) :

34. Radioactive matc rials a) micro -

_|Alpha emitters curie/ml

35. |Radioactive material. b).  |micro -
Beta emitters ' _|curie/m]

36. |Fecal Coliform :  |MeN100ml |-

4. All units of the sewage and Trade effluent treatment plaﬁts shall be operated e'fﬁci»entl;y'ﬁar%d
continuously so as to achieve the standards prescribed in S1 No.3 above or to achieve the zero liquid
discharge of effluent as applicable. - op
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I

The occupier shall maintain the Electro Magnetic Flow Meters/water Meters installed at the inlet of
the water supply connection for each of the purposes.mentionéd below. for assessing the quantity of
water used-and ensuring that such meters are easily accessible for inspection and maintenance and for
other purposes of the Act. ' '

a. Industrial Cooling, Spraying in mine pits or boiler feed.

b. Domestic purpose. - i

c.'1Process, ;

+ Tl.e occupier shall maintain the Electro Magnetic Flow Meters with .com}put_er,,.rgc'ordingi arrangement
for measuring the quantity of effluent generated and freated for the monitoring'purposes of the Act.

Log book for each of the unit operations of ETP have to be maintained to reflect the working

condition of ETP along with the readings of the Electro Magnetic Flow: Meters installed to assess_

effluent quanti! and the same shall be furnished for verification of the Board officials during
inspection. ks : .

" The occupigr shall at his own cost get the samples of effluent/surface. water/ground water collected in
and around the unit by Board officials and analyzed by the TNPC Board Laboratory periodically.

Any upset <o «dition in a:y of the plants of the factory which is, likely to rqqpl_t in incrqqﬂs,c_d effluent
discharge and result in violation of the standards mentioned in'Sl. No.3 above’ shall be reported to the

Member Secretary / Joint Chief Environmental Engineer-Monitoring and the concerned
District/Assistant Environmental Engineer of the Board by e-mail immediately and subsequently by
Post with full details of such upset condition. - ;

The occupier shall always c;'ot‘nply and carryout the _order/direction_s issued by t_h.c Board m this
Consent Order and from time to time-without any negligence. The occupier shall be liable.for action as

per provisions of the Act in'case of non compliance of any order/directions issued.

The occupier shall develop adequate width of green belt at:the rate of -‘4f_0_Q-;numbbers of trees per
Hectare. ) i e . ' gt b Sl L :

The occupier shall provide and maintain rain water han'/est'ihg‘ facilities.

The occupier shall ensure that there shall not be any discharge of effluent either treated ‘or ‘untreated
“into storm water drain at any point of time.

In the case of zero liquid discharge of effluent units, the occupier shall adhere the following conditions
as laid under. s gy ; i v
1). The occupier shall ensure zero liquid discharge of effluent, thereby no discharge of untreated /
treated effluent on land or into any water bodies cither inside or outside the premises at any point of
time. - : Eitaty :

"ii) The occupier shall operate and riaintain the Zero liquid discharge treatment components
comprising of Primary, Scgondary and tertiary treatment systems at-all tlmes;fand‘ensu-re; that the RO
permeate/Evaporator condensate shall be recycled in the process and the final RO reject shall be
disposed off with the reject management system ensuring zero liquid discharge of effluents in the
premises. TARRIRS Tina i e RO NEARD, (AN i D
1if) The occupier shall operate and maintain the reject management system effectively and recover the
salt from the system which shall be reused in the process if reusable or shall be disposed off as. ETP
sludge. : T g AR AT %, oo M e g

iv) In case of failuré to achieve zero discharge of efflpents for. any reason, the:ogcupier:shall stop its

production and operations forthwith and shall be reported to the Membe
Environmental Enginéer-Monitoring and the concerned District/Assistant Enviro ]
the Board by e-mail immediately and subsequently by.Post with full. details.of such upset-condition.
v) The ocoupier shall restart the production only after'ascertaining that'the Zero:discharge treatment
system can perform effectively for achieving zero discharge of effluents. ; )
Special 4 1ditional Conditions:

o The unit shall obtain No Objection Certificate (NOC) from the Tamil NaduBio Diversity Board
/National Bio Diversity Authority if the unit is using any Biological resources or knowledge
associated th:reto as per the provisions of Biological Diversity Act 2002. -

Additional Conditions: - d

ecretary/Joint Chie¢f
onmental Engineer of
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‘1. The unit shall comply ull the conditions prescribed in the‘Enviro,nme'ntal Clearance issued by the
SEIAA, TN, Chennai — 32 vide Letter No. SEIAA-TN / F. No:8865/EC No: 5017 /2021, Dated: " -
18.03.2022, : ’ AL e e :

2. The unit shall obtain the Mining Lease Agreement execufed,t')'y”District'Cdllléctbfr‘, Coimbatore

 before commissioning of the quarry and shall comply all the conditions imposed in'the’same ‘without

= @

any deviation. _ _ : AR i b W
3. The w t shall treat and dispose the sewage generated from the unit through Leach Pit arrangement
as reporicd. e i ] A iR iies w8

4. The unit shall ensure that no trade effluent is generated at any stage of its manufacturing process. -

5. The unit’s »peration/activity for the mining shall not disturb the nearby qggicpl_tllral- land if any at
any circumstances. ‘ . _ : # s L o

6. The unit shall take necessary precautionary measures to prevent any -adverse impact-on the nearby
habitation. ' 2T ol Wi v e SR
7. In case of revision of consent fee by the Government, the unit shall remit the.difference in amount
within one month from the date of noi fication, failing which this order will'be withdrawii without any -
notice and further ac ‘ion will be initiated against the unit as per law. - LT R

{ Digitaly sgned by, ¢ i
CHANDRA'SEKARAy'\”m'mzoiiég:k-z;szﬁhbs'sﬁ o
District Environmental Engineer,:
Tamil Nadu Pollition Control Board;
COIMBATORE SOUTH*

g e
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li

GENERAL CONDITIONS .

The occupier shall make an application along with the prescr-ibed. consent fee for grant of renewal of :
consent at least 60 days before the date of expiry of this Consent Order along with all the required
particulats ensuring that there is no change in Production.quantity and change in ‘s‘_ewa-ge/Tra‘de

This Consent is issued by the Board in consideration of the particulars given'in the application.’ Any
change or alteration or deviation made in actual practice from the particulars furnished in the
application will also be ground for review/variation/revocation of the Consent‘Qrder under Section 27
of'the Act and't make such variation ‘as deemed fit for the purpose of the Aet: V»
The consent conditions imposed in this order shall continue in force until'revoked under Section
27(2) of the Act. : 0y :

After the issue of this order, all the ‘Consent to Operate’ ‘orders issued previously under Water
(Prevention and Control of "ollution) Act, 1974 as amended stands defunct.

The occupier shall maintain an Inspection Register in the factory so tf}atfﬂ}e, ingﬁecting,ofﬁcqr shall
record the details of the observations and instructions issued to the unit at the:time of inspection for
adherence. M A ' :

The occupier shall prot ide and maintain an alternate power supply along with separate energy meter
for the Effluent Treatment Plant sufficient to ensure continuous operation of all pollution control

- equipments to maintain compliance.

The occupier shall provide all facilities to the Board officials for inspecti'on.andzcollec,tion of samples
in and around the factory at any time. ‘ ’ : !

The occupier shall display the flow diai-gram of the sources of effluent generation-and pollution control

systems provided at the E P site.

. The solid waste such as sweepings, w‘astége, package, empty containers, residues, sludge including

that from air pollution control equipments collected within the premises of the industrial plant shall be
collected in an earmarked area and shall be disposed off properly. 8 1

The occupier shall collect, ‘treat the solid wastes like food waste, green waste generated from the .
canteen and convert into organi¢ compost. , ' .

The occupier shall segregate the Hazardous waste from other"éo‘licrl.‘;vvvéste'_s‘a:n‘dl comply in accordance
with Hazardous Wastes (Management, Handling and Transboundary Movement) Rules, 2008.
The occupier shall maintain good house-keeping within the factory premises. . .

All pipes, valvcs, sewers and drains shall be leak proof. Floor washings shall be admitt_ed into the
trade effluent collection sysiem only and shall not be allowed to find their way in storm drains or. open
areas. : : ; e . ,
The occupier shall ensure that there shall not be any diversion'or by-pass of'-tra‘de‘efﬂu‘e'htron ‘land or
into any water. sources. gk & gty - SR e T PR A
The occupi: “ shall : as wre that solar Evaporatio: pans shall be constructe

such'a way that the

. bottom of tlie solar pai is at least 1 m above the Ground level (if applicable).. -

The occupier shall furnish the following returns in' the prescribed formats 't thé concerned District |

office regularly. : . :

a) Monthly water consumption returns of each of the purposes with water meter readings in Form-I on-
or before 5th of every month, _ : b e L ) .
b) Yearly return on'Hazardous 'wastes generated and accumulated for the period from 1st-April to'31st

- March in Form—4 before the end of the subsequent 30th June of every. yeat cablg)

c) Yearly Environmental Statement for the period from 1st April to 31st March in Form -V before the
end of the'subsequent 30th S¢ptember of every year(if applicable). ol :
If applicable, the occupier has to comply with the provisions of Public Liability Insurance Act, 1991 to
provide immediate relief in the event of any hazard to human beings, .other livinig creatures/plants and
properties while handling anc storage of hazardous substances. :

The issuance of this consent docs not authorize or approve the construction of any physical structures

or facilities or the undertaking of any work in any natural watercourse or in'Government Poromiboke
lands. e - : '

The isguancq of this Conseut does not convey any property right in either real personal property or any
exclusive privileges, nor does it authorize any injury to private property or Government property or
any invasion of personal rights nor any infringement of Central, State laws or'regulation.
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The occupier shall forth with keep the Board informed of any accident of unforeseen act or event of

any poisonous, noxious or polluting matter or emissions are being dlscharged into.stream or well or air
as a result of such discharge, water or air is being polluted. 3

If due to any technological improvements or otherwise the Board is of op1n10n that all or any of the
conditions referred to above requires variation (including the change. of any treatment system, either:in
whole or in part) the Board shall, after giving the applicant an opportunity of being heard, vary all or
any of such conditions and thereupon the apphcant shall be bound to comply w1th the eondltlons as s0
« varied,

In case there is any change in the constitution of the management the occupier. of the new
management shall file fresh application under Water (Prevention and Control of Pollution) Act, 1974,
as amended in Form-II alongwith relevant documents of change of* management 1mmed1ate1y and get, ,
the necessary amendment with renewal of consent order.

In case there is.any change in the name of the company alone, the occupier shall inform the same with
' relevant documents 1mmed1ately and get the necessary amendments for the change of name from the
Board.

The occupier shall display this consent order granted to him in a promment place for perusal of the v'
mspuctmg Officers of this Board.

20 st : .CHANDRASEKAhApfmz::&;, g
’ . District’ Envlronmental Enginger, '
Tamil Nadu Pollution Control’ Board
) COIMBATORE SOUTH
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Category of the Industry :

[rep ] b | - 5 S rgﬁgwi}g‘r

CONSENT ORDER NO. 2205245226700 DATED: 16/05/2022, - ’

PROCEEDINGS NO.F.3744CBS/RS/DEE/TNPCB/CBS/A/2022 - DATED: 16/05/2022

SUB: Tamil Nadu Pollution Control Board —CONS iNT TO OPERATE —DIRECT -M/s. POLLACHI
- GRANITES [ROUGH STONE AND GRAVEL QUARRY] , S.F.No. 444/1 (Pt)., SOKKANUR
villageKinathukadavu Taluk and C.\imbatore District - Consent for operation of the plant.and
discharge of emissions under Section 21 of the Air (Prevention and Control of Pollution) Act, 1981
as amended in 1987 (Central Act 14 of 1981) —Issued- Reg.

Ref 1. Unit’s OCMMS application No. 45226700 for CTO-Direct, Dated:03.05. 2022
. 2.IR No: F. 3744CBS/RS/AE/CBS/2022 dated 13/05/2022.
3. Minutes of the 243rd DLCCC meeting held on 13.05. 2022 (Item No: 243- 08)

CONSENT TO OPERATE is hcreby granted under Section 21 of the Air (Prevention and Control of Pollution) Act, 1981 as
amended in 1987 (Central Act 14 ot 1981\ (hereinafter referred to-as “The Act”) and the rules and. orders made:there under to
The 'artner,
M/s POLLACHI GRANITES [ROUGH STONE AND GRAVEL QUARRY]
S.F No,444/1 (PY)., qr
SOKKANUR Village,
‘ Kinathﬁkadai’q Taluk,
Coimbatore Dist ict.

Authorrzmg the occupier to operate the industrial piant in the Air Pollutron Control Area as notrﬁed by»the Government- and to

‘make drscharge of emission from th  stacks/chimneys. o : :
I This, s subject to the provisions of the Act, the rules and the ordérs made there under and the terms and ‘conditions ingorporated
under the_ Special and General ‘conditions stipulated in the ¢ onsent Order .ssaugd »egrl:r_,cr and subjectfo the ”pﬁg}al CQDQLEIOR,S annexed.

This CONSENT is valid for the period ¢ .ding March 17, 2027

B ' ; CHANDRASEKARAN)S‘.':‘:'K;L‘:;?.”.’."“""““’”,, i

District Environmentil Englneer,
Tamil Nadu Pollution: Coxitrol Board,
COIMBATORE SOUTH

To

The Partner,

M/s. POLLACHI GRANITES [ROUGH STONE AN D GRAVEL QUARRY]
No 24/1, Alagappa Layout, Venkatesa Colony, Pollachi,

Pin: 642001

Coy to:
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1.The Commissioner, K]NATHUKADAVU-Panchayat Umon, Kinathukadavu Taluk Coxrnbatore DlStl'lCt
2. Copy submitted to the Member Secretary, Tamil Nadu Pollution Control Board Chennal for favour of kind mformatxon

3. Copy submitted to the JCEE-Monitoring, Tamil Nadu Pollution Control Board, C01mbatore for favour of kind information: '

4. File

@

@
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SPECIAL CONDITIONS

1. This consent to operate is valid for operating the facility for the mahufactur.e of products (Col. 2) at the
rate (Col. 3) mentioned below. Any change in the products and its quantity has to be brought to the
notice of the Board and fresh consent has to be obtained. '

[

Sl Description - Quantity ' Unit
No. ; \ ‘
Product Details . - AR
1. | Rough Stone (Quarrying Area 2.42.0 Hectares) | 352210 | ‘Cu.m/Five Years
2. |- Gravel (Quarrying Ari a 2.42.0 Hectares) | 30618 | Cu.m/Five Years

2. This consent to operate is valid for vperating the facility with the below mentioned emission/noise
sources along with the control measures and/or stack. Any change in the ¢mission source/control _
~measures/change in stack beight has to be brought to the notice of the Board and fresh .
consent/Amendment hos to be obtained. Ty 1 '

I Point source emission with stack :
Stack |Point Emission Source Air pollution ‘| Stack height - | Gaseous Discharge
No. . - |Control measures |from Ground’[in Nm3/hr
¥ . Ly - |Levelinm. . . |
11 Fugitive/Noise emission :
SI. Fugitive or Noise Emission~ |Type of emission |Control
No.  [sources ; 3 measures
.| 1. | Drilling and Blasting Area Fugitive Wet Drilling
: ‘ . and water
Spray for
Dust _
4 Suppression
2. | Quarrying area Fugitive ' Water
el ; sprinkler
system
3. | Vehicle Movement Path | Fugitive Water
g sprinkler
DA ‘ o o SYSIOM e e ;
3(a). The emissiou sl:all not contain constituents in excess of the tdIe;zince Iinﬁts,as laid down hereunder :
Sl IParamgter o4 | it Tolerance limits [Stacks =~
Annexure enclosed if applicable. " i~

3.(b) Thq Ambien; Air in the industrial plant area shall not contain constituents in excess of the tolerance
limits prescribed below. : ; ' s ;
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Time Weighted

Unit

SI.  |Pollutant Tolerance Limits
By A¥ELags Industrial, Ecologically
‘| Residential, Sensitive Area '
Rural and other |(notified by .
area Central Govt.)
1. Sulphur Dioxide ~| Annu:l microgram/m3 50 20
(502) |24 hours - microgram/m3 80 30
2. |Nitrogen Dioxide | Annual microgram/m3 a0k 30
(NO2) . 24 hours ‘microgram/m3 80" N 80
3 Particulate Matter | Annual® microgram/m3 60 60
(Size Less than |24 hours microgram/m3 100 100
| 10 micro M) or ;
© PM10 \ ‘ _
4.  |Particulate Matter | Annual microgram/m3 40 40
(Size Les than |24 hours microgram/in3 60 60 .
2.5 micrc M) or ]
- PM2.5 o
.|5.  |Ozone (0O3) Annual 8 Hours 100 . 100
¥ 24 hours -1 Hour 180 180
Sl.  |Pollutant Time Weighted |Unit Tolerance Limits -
e RN | Industrial, Ecologically
Residential, ‘| Sensitive Area’
Rural and other |(notified by .
area v Central Govt.)
6. Lead (Pb) “[ Annual microgram/m3 ' 0.5 ‘ 105
‘ 24 hours microgram/m3 1.0 1.0
7. |Carbon 8 Hours miligram/m3 02 . o 02
Monoxide (CO) {1 Hour miligram/m3 04 04
8. |Ammonia (VH3) |Annual’ microgram/m3 81008 100
i 24 hours . microgram/m3 400 400
«|9. |Benzene (C6H6) |Annual | microgram/m3 S e ‘5
10. |Benzo(O Pyrene |Annual nanogram/m3 (1) 01
(BaP) : -
—particulate phase
i only i i
_|11. | Arsenic (As) Annual nanogram/m3 - 06 0608
12. |Nickel (Ni) - . |Annual ‘nanogram/m3 20 20

" 3(c) The Ambient Noise Level in the industrial plant area shall not exceed the Hmits prescribéd below:

Limits in L.eq.-dB(A) Day Time Night Time
ResidentialArea ‘ 55 45

4.  All units of the Air pbllu‘uon control measures shall be operated efficiently and coﬁtinuously S0 as to
achieve the standards prescribed in SI. No.3 above. Foi :

5. The oce- ier shall not change or alter quality or quantity or the rate of emission or replace'or alter the

air pollution control equipnient or change the raw material or manufacturing process resulting in
change in quality and/or quantity of emissions without-the previous written permission of the Board.

6. © The occupier shall maintain log book regarding the stack monitoring system or ‘oper‘ation of the Iplént

or any other particulars for each of the unit operations of air pollution control systems to reflect the
working conditicn which shall be furnished for verification of the Board officials during inspection. ..

7. The occupier shail at his own cost get the samples of emission/ait/noise levels collected and analyzed

= by the TNPC Board Laboratory once in every 6 months/once in a year/periodically for the parameters
. as prescribed.. ' i '

1= |
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Any upse. condition in any of the plants of the factory which is likely to result in increased emissions
and result in violation of the standards mentioned in S1.No.3 shall be reported to the Member
Secretary / Joint Chief Environmental Engineer-Monitoring and the concerned District/Assistant
Environmental Engineer of the Board by e-mail immediately and subsequently by Post with full
details of such upset condit on. = e

- The occupier shall alwa 's comply and carryout the ofder/dircctions;'i-ssucd-by' the Board in this
Consent Order and from time to time without any negligence. The occupier shall'be liable for action as
per provisions of the Act in case of non compliance of any order/directions issued. ' :
Special Additional Conditions: :

The unit shall install the approved retrofit emission control device/equipment with at least 70%
Particulate matter reduction efficiency on all DG sets with capacity of 125 KVA and above or
otherwise the unit shall be shift to gas based generators within the time frame prescribed in the
notification No. TNPCB/Labs/DD(L)02151/2019 dated 10.06.2020 issued by TNPCB.

The unit shall obtain No ObjeétionCertiﬁcate (NOC) from the Tamil Nadu Bio Diversity Board
/National Bio Diversity Authority if the unit is using any Biological resources or knowledge
associated thereto as per the provisions of Biological Diversity Act 2002. '
Additional Conditions: P

1. The un.t shall comply all the . onditions prescribed in the Environmental Clearance issued by the
SEIAA, TN, Chennai — 32 vide Letter No. SEIAA-TN / F. No.8865/EC No: 5017 / 2021, Dated:
-18.03.2022. Ay ; TS
2. The unit shall obtain the Mining Lease Agreement executed by District Collector, Coimbatore
before commissioning of the quarry and shall comply all the conditions imposed‘in the same without
any deviation. i : '.
3. The unit shall operate and maintain the APC measures in the form of portable water sprinklers
effectively and continuously so as.to satisfy the NAAQ / Emission standards prescribed by the Board.
4. The unit shall adhere to-the ANL standards as prescribed by the Board. i
5. The unit shall continue to develop more green belt with trees having thick canopy cover in the unit’s
premises.  ° : ‘
6. The unit’s operation/activity for the mining shall not disturb the nearby agricultural land if any at
any circumstances. q /
l7. g‘_he unit shall take necessary precautionary measures to prevent any adverse impact on the nearby
habitation. s i
8. The unit shall not use ‘Use and throwaway plastics’ such as plastic sheets used for food wrapping,
spreading on dining table etc, plastic plates, plastic coated tea cups, plastic tumbler, water pouches and
packets, plastic straw, plastic carry bag and plastics flags irrespective of thickness, within the industry
premises as per the G.O. (Ms) No. 84, E&F Department, dated 25.6.2018 ‘as amended. Instead unit
shall encourage use of eco-friendly alternative such as banana leaf, areca nut ‘palm plate, stainless
steel, glass, porcelain plates/cups, cloth bag, jute bag etc., ' -
9. In case of revision of consent fee by the Government, the unit shall remit:the difference in amount
~ within one month from the date of notification, failing which this order will:be Withdrawn. without any
notice and further action will be initiated against the unit as per law. e N,

- B
w

}
{

CHANDRASEMRAQQ&:?;?:;;r,ﬁfg;mT:::W" ;
District Environmental Engineer,
Tamil Nadu'Pollution Control Board,

COIMBATORE:SOUTH i
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" - properties while handling and storage of hazardous substances. Al ;
" The issuance of thi: consent does not authorize or approve the construction of any physical structures
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I{

GENERAL CONDITIONS

The occupier shall mak. an application along with the prescribed consent fee for g_rant:of renewal of
consent at least 60 days before the date of expiry of this Consent.Order along with all the required
particulars ensuring that there is no change in production quantity and emission. )

This Consent is given by the Board in consideration of the particulars given in the.application. Any
“change or alteration or deviation made in actual practice from- the particulars furnished, in the
application will also be gr< und for review/variation/revocation of the Consent Order under Section 21

of the Act. 1% : :

The conditions imposed shall continu.: in force until revoked under Section 21 of the Act.

After the issue of this order, all the: ‘Consent to Operate’ orders issued previously under Air
.(Prevention and Control of Pollution) Act, 1981 as amended stands defunct. .

. . .

The occupier shall maintain an Inspection Register in the factory so that the inspecting officer shall
recoid the details of the obse: vations and instructions issued to the unit at the time of inspectionfor
adherence. : et Lt ; BPRh— .
The occupier shall provide and maintain an alternate power supply along with separate energy meter
for the Air Pollution Control measures sufficient to ensure continuous operation of all pollution
control equipments to ensure compliance. : ¢y ok '

The occupier shall provide 1l facilities to the Board officials fof collection of sémplesin énd arburid -
the factory at any time. ¥ . : _ L L RN L :
The applicant shall display the flow diagram of the sources of emission and pollution control systems
provided at the site. ' : , i
The liquid c¢'fluent : is'ng out of the operation ¢ the air pollution control equipment shall also be
treated in a pianner aud (o the satisfaction of stand.rds prescribed by the Board in accordance with the
.provisions of Water (Prevention and Control of Pollution) Act, 1974 as amended. '

.. The air pollution control equipments, location of inspection chambers and sampling port holes shall be
made easily accessible at all time. - : . ;

In case of any episodal discharge of emission, the 'industry shall take immediate action to bring.down
the emission within the limits prescribed by the Board. ; :

If applicable, the occupier has to comply with the provisions of Public Liability Insurance Act, 1991 to’
provide immediate relief in the event of any hazard to human beings, other living creatures/plants and

or facilities or the undertakir. : of any work in any natural watercourse or in Government Poromboke
lands. . : AR o e

The issuance of this Consent does not convey any proberty right in either,.réalﬂpersonal property or any
exclusive privileges, nor does it authorize any injury to private property or Government property or
any invasion of personal i thts nor any infringement of Central, State laws or regulation. .

The occupier shall forthwith keep the Board informed of any accident of unforeseen act or event of
any poisonous, noxious or polluting matter or emissions are being discharged into'stream or well or air
as a result of such discharge, water or air is being polluted. '

If due to dny technological improvements or otherwise the Board is of opinion that all or any of the
conditions referred to above requires variation (including the change of any treatment system, either in
whole or in part) the Board shall, after giving the applicant an opportunity of being heard, vary all or
any ocf such conditions and thereupon the applicant shall be bound to comply with the conditions as so.
varied. . :

In case there is any change in the constitution of the management, the occupier of the new
management shall file fresh application under Air (Prevention and Control of Pollution) Act, 1981, as
amended in Form-I alongwith relevant documents of change of management immediately and get the

necessary amendment with renewal of consent order. :

In case there is any change in the name of the company alone, the occupier shall inform the same with
. relevant documents immediately and get the necessary amendments for the change of name from the
Board. : o ' '
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19. The occupier shall display this onsent order granted to him i ina promment place for perusal of the
inspecting Officers of this Board.

CHANDRASEKARAN! ez st aivemssns
District Environmental, Engineer,
Tamil Nadu Pollutjon Control Board,
COIMBATORE SQUTH
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The occupler shall display this consent order granted to lnm ina promment place for perusal of the
1nspect1ng Officers.of this Board. : Sy R, el Y

CHANDRASEKARAN. mmﬁm
District Environmental Engineer,. . .
Tamil Nadu Pollution Control Board;
COIMBATORE SOUTH .
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BEFORE THE NATIONAL
GREEN TRIBUNAL, (S2),
SITTING ATCHENNAI

Original Application No.138
of 2022(S2)

S. Baghya Lakshmi,
V/S

The Director,
And 9 others

LIST OF DOCUMENTS FILED BY
THE 9t RESPONDENT

Ms.M.Velmurugan 1270/1995
Girija Velmurugan 1023/1998
K.S.Elangovan 419/1996
V.Sriram 2647 /2021

Counsel For 10th Respondent
advsriram 10@gmail.com
8610159425







